
Government of India 

Ministry of Youth Affairs & Sports 

Department of Sports 

  

LOK SABHA 

UNSTARRED QUESTION NO. 963 

TO BE ANSWERED ON 29.07.2024 

  

Establishment of Sports Centres 

  

963 SHRI SUDHEER GUPTA: 

       SHRI DHAIRYASHEEL SAMBHAJIRAO MANE: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether the Government has proposed to establish sports centres 

at district level in the country and if so, the details thereof; 

  

(b) whether the Government has held any consultation with various 

State Governments in this regard; 

  

(c) if so, the details thereof and the outcome or response of various 

State Governments in this regard; 

  

(d) whether the Government has provided any special funds for the 

said purpose and if so, the details thereof; 

  

(e) the details of funds sanctioned and released to the State 

Governments for the development of sports facilities at district level; 

and 

  

(f) whether the initiative taken by the Government will be beneficial 

in grooming the upcoming talented sportsperson in the country, 

particularly from the rural areas? 

 

 

 

 



ANSWER 

THE MINISTER OF YOUTH AFFAIRS & SPORTS 

[DR. MANSUKH MANDAVIYA] 

(a) to (c):   "Sports" being a State subject, the responsibility for 

promotion and development of sports, including establishment of 

Centres at district levels, primarily rests with the respective State 

Governments. However, the Central Government supplements their 

efforts through its various schemes as well as the sports promotional 

schemes implemented by Sports Authority of India (SAI). 

  

          Under the Khelo India Scheme, the proposals for notifying 

Centres/Academies as Khelo India Centres (KICs) are received from 

the State/Union Territory (UT) Government. Accordingly, 1059 District 

Level Khelo India Centres (KICs) have been notified across the 

country. The details of all notified KICs till date are available at 

“https://dashboard.kheloindia.gov.in/state-wise-khelo-india-centers”. 

  

(d) and (e):  No special funds have been released for this purpose. 

However, SAI allocates funds to its Regional Centres for 

implementation of various Sports Promotional Schemes. Further, the 

details of funds released to States under Khelo India Scheme are 

provided at Annexure – I. 

  

(f):     Yes. SAI implements various Sports Promotional Schemes 

across the country to identify talented sportspersons in various age 

groups and nurture them to excel at national and international levels. 

Most of these athletes come from rural and tribal areas of the 

country. 

  

***** 

  

  

 

 

 



ANNEXURE – I 

ANNEXURE REFERRED TO IN REPLY TO PART (d) & (e) OF LOK 

SABHA UNSTARRED QUESTION NO. 963 FOR 29.07.2024 ASKED BY 

SHRI SUDHEER GUPTA & SHRI DHAIRYASHEEL SAMBHAJIRAO 

MANE REGARDING ‘ESTABLISHMENT OF SPORTS CENTRES’. 

  

Khelo India Centres (KICs)-Funds released in last three financial years (State-wise) 

S.N STATE / UTS 
AMOUNT RELEASED (IN ₹) 

FY 2020-21 FY 2021-22 FY 2022-23 FY 2023-24 

1 

Andman and 

Nicobar Islands 

(UT) 

- - - 21,00,000 

2 Andhra Pradesh 4,00,000 1,01,00,000 1,23,00,000 22,88,400 

3 
Arunachal 

Pradesh 
12,00,000 30,00,000 - 4,87,00,000 

4 Assam - 2,31,00,000 - 4,55,00,000 

5 Bihar - - - 3,11,31,935 

6 
Chandigarh 

(UT) 
14,00,000 35,00,000 - 27,00,000 

7 Chhattisgarh - 49,00,000 - 2,30,16,116 

8 

Dadra and Nagar 

Haveli and 

Daman and Diu 

2,00,000 5,00,000 5,00,000 25,25,000 

9 Delhi (UT) 8,25,000 50,00,000 10,50,000 83,82,704 

10 Goa - 14,00,000 - 8,18,760 

11 Gujarat - - 98,00,000 1,75,90,566 

12 Haryana 22,30,000 45,00,000 1,01,50,000 1,78,25,000 

13 
Himachal 

Pradesh 
6,00,000 99,25,000 15,00,000 51,91,600 

14 
Jammu & 

Kashmir (UT) 
2,80,00,000 24,99,167 2,12,75,000 6,46,42,419 

15 Jharkhand - - - 1,90,48,335 

16 Karnataka - 2,17,00,000 93,00,000 39,95,424 

17 Kerala 20,00,000 66,11,667 1,34,00,000 40,75,000 

18 Ladakh (UT) 22,00,000 20,00,000 - 30,00,000 

19 
Lakshadweep 

(UT) 
- - - 9,37,500 

20 Madhya Pradesh - 3,08,00,000 2,11,14,072 61,20,212 

21 Maharashtra 32,00,000 3,38,00,001 1,40,60,118 2,28,00,000 

22 Manipur 6,42,500 1,22,00,000 10,00,000 1,83,61,296 

23 Meghalaya - 1,26,00,000 - 1,14,00,000 

24 Mizoram - 14,00,000 4,00,000 1,65,00,000 

25 Nagaland 28,00,000 1,08,00,000 - 2,75,00,000 



26 Odisha 2,00,000 5,00,000 - 1,75,00,000 

27 
Pudhucherry 

(UT) 
- - - 28,00,000 

28 Punjab 8,00,000 22,00,000 15,00,000 2,47,51,370 

29 Rajasthan 16,00,000 50,00,000 - 3,26,62,062 

30 Sikkim - 49,00,000 - 75,00,000 

31 Tamil Nadu 2,00,000 5,00,000 1,99,25,000 2,04,05,892 

32 Telangana - 14,00,000 1,25,00,000 1,32,99,690 

33 Tripura 6,00,000 15,00,000 70,00,000 21,00,000 

34 Uttar Pradesh 5,49,69,167 45,00,000 38,25,000 4,64,75,000 

35 Uttarakhand 10,07,167 20,00,000 1,08,00,000 1,75,00,000 

36 West Bengal  - - - 1,70,38,536 

Grand Total 10,50,73,834 22,28,35,835 17,13,99,190 60,81,82,817 

  

****** 

 


